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Coram: Hon'ble Mr., P.Sriniv@san : Administrative Member
Hon'ble Mr. P.M.Joshi Judicial Member

15/6/1987

Mr.A.G.Vyas learned counsel for the applicant is heard.
At this stage Mr.Vyas withdraq§~this application. Hence,
the application is disposed as withdrawen.

1 e S

(P.Srinivasan) (PeMeJoO
Administrative Member Judicial M%;.




Ué{275[87

Hon'ble MIre P.Srinivgsan
oshi

H Administrative Member

Corams
s Judicial Membex

Hon'ble Mre PeMed

15[6(1987

Yk\‘ir .AC G.Vyas
At this stage Mr
the application is di

plicant is heard.

learned counsel for the ap
Hence,

Jyas withdrawn this application.

gposed as withdrawale.

iP.Srinivasan) (PoMeJoOshi)
Administrative Member Judicial Member




